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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH

0.A.No.151/94
Monday, this the 3rd day of ﬁctuﬁer, 1§94
CORAM ¢
_HUN;BLE MR JUSTICE CHETTUR SANKARAN NA IR, VICE CHAIRMAN

"HON*BLE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

1. KC Narayanan Nair,
S/o Raman Nair,
Driver, Small Industries
Service Institutes,
Extension Centre,
Kallai, Kozhikode=3.

2. CV Balakrishnan Nair,
S/o MV Kuttappan Nair,
Driver, Small Industries
Service Institute,
Extension Centts,
Kallai, Kozhikode-3. - Applicants

By Advocate M/s Thampan Thomas & Associates
Us.

1. ~ Union of India represented by
Secretary te Government,
- Department of Industries,
Government of India,
New Delhi.

2,  Davelopment Commissioner,
Small Scale Industry,
Ministry of Industry,
Nirmal Bhavan, New Dalhi.

3. The Direétor,
Small Industries Service
Institute, Ministry of Industry,
Kan jani Road,
Ayyanthols, Trichur.

4. The Assistant Director,
Small Industries Service
Institute, Extension Centre,
Government of India, v
Kozhikode-670 003. - Respondents

By Adveocate Mr Kodoth Sreedharan, ACGSC
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f ORDER
CHETTUR SANKARAﬁ NAIR(J), VICE CHAIRMAN
Applic%nts, who are Drivers in the 'Small Industries

Service InstitJte', Kozhikode seek a declaration that they are
f

governad by the provisions of FR-56(b) and that they are eligible

to remain in s%rvica till the age of sixty. ‘This Tribunal has
| .

taken the vieufin 0.A.770/89, 0.A.544/91 and 0.A.1427/92 that

the employer is an industry, and that employees ars skilled

workmen. In Prithpal Singh Vs. Union of India, (1993) 23 ATC,

839 the Delhi Bench of this Tribunal has also taken the vieu,
i

following a Supreme Court judgement in C.A.4689/90 that:
\

"Oriver of a stafP car is undoubtedly a skilled
or sgmi-skilled person.,” _
|
2. Follo&ing the decisions of this Tribunal which are
binding on us, we hold that applicants are governad by FR-56(b)

and that theyiare eligible to be retainad in service till the
|

age of sixty..
i

|

3. Application is allowed as above. No costs.
|

Dated|, third October, 1994.
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PV VENKATAKRISHNAN CHETTUR SANKARAN NAIR(J)

ADMINISTRATIWE MEMBEZR VICE CHA IRMAN
|
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